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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
CORRIGENDUM
New Delhi, the 22nd April, 2026

S.0. 2067(E).— In the powers conferred by clause (a) of section 3 of the National Highways Act, (48 of
1956), the Central Government, hereby makes the following amendment in the notification of the Government of

2914 GI/2026 (1)
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India in the Ministry of Road Transport and Highways, number S.O. 502(E) dated 3rd February, 2026 published in the
Gazette of India, Extraordinary, Part II, Section 3, Sub section (ii), namely the preamble of the said Notification:-

In the Notification S.O. 502(E) dated 03.02.2026 for the words in Paragraph 2 “The Hindu” the words “The
New Indian Express” shall be substituted.

[F. No. RW/NH-37011/6/99-US (D-I)/3D/Corri.]
SHAIKH AMINKHAN, Director
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